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[Mr. Speaker] 

an elected Member of Lak Sabha from 
Cuttack constituency of Orissoa has 
resigned his oe .. t in Lak Sabha with 
elfeet from the afternoon of the 31st 
July, 1965. 

12.13l hrl. 

'BANARAS HINDU UNIVERSITY 
(AMENDMENT) BILL 

(i) REPORT OF JOINT COMMITTEE 

Shri Ba,hunath Sinrh (Varanasil: 
I beg to lay on the Table a copy of the 
Report of the Joint Commi.ttec of the 
Houses on til" Bill further to amend 
the Banaras Hindu University Act, 
1915. 

(ii) EVIDENCJ; CIVEN BEFORE JOINT 

COMMITTEE 

Shri Ralhunath Singh: I beg to lay 
On the Table a copy of the evidence 
given before the Joint Committee of 
the Houses on the Bill further to 
amend the Banaras Hindu University 
Act. 1915. 

12.31 hrs. 

STATEMENT ON SITUATION 
ALONG CEASE-FIRE LINE AND 
ELSEWHERE IN JAMMU AND 
KASHMIR AS WELL AS ALONG 

INDO-PAKISTAN BORDERS 

Mr. Speaker: Now. Shri Y. B. 

·ChavlLll. 
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The Minister of Defence (Shri Y. B. 
Chavan): Sir, I rise to make a stute-
ment ... 

Mr. Speaker: 
statement? 

How lona is thal 

Shrl Y. B. Chavan: It will take 
about 12 minutes or so ... 

Mr. Speaker: I shall let copies of 
the statement distributed to Members. 

Shrl Harlsh Chandra Malhur 
(Jalore): It is an important statement 
and it should be read out. 

Mr. Speaker: It is important real-
ly, but we have already spent so 
much time. 1 shall eet copies of Ihe 
statement distributed to Members. 
h~ copies will be distributed to then •. 

Shrl Y. B. Chavan: But I shall have 
to make one amendment in the .tute-


